NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 13.10.2025 (MONDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Withdrawal

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Manaksia Coated Ms. Aakanksha Nehra
(Ins) No. 448/2025 Metals and Industries
Limited
Vs
Jindal Power Ltd &
2 Ors
For Admission (Fresh Cases)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
2. | Comp App (AT) (CH) Ajay Kumar Bhuwalka | Mr. Nagesh Moro
(Ins) No. 508/2025 & Anr.
For Condone Delay Vs
IA No. 1428/2025 Bhuwalka Steel
For Stay Industries Ltd., Rep
IA No. 1429/2025 by its RP Shivadutt
For Delay in refiling Bannanije
IA No. 1430/2025
3. | Comp App (AT) (CH) Ravi Sankar Mr. Avinash Krishnan
(Ins) No. 510/2025 Devarakonda, Ex-IRP, | Ravi
Avasarala
Technologies
Vs
Avasarala
Technologies Ltd & 2
Ors
4. | Comp App (AT) (CH) BEML Midwest Ltd. Mr. G Bhupesh
(Ins) No. 428/2025 Vs
Midwest Granite Pvt
Ltd
5. | Comp App (AT) (CH) Manaksia Coated Ms. Aakanksha Nehra
(Ins) No. 449/2025 Metals and Industries
For Additional Docs Limited
IA No. 1425/2025 Vs
For condone Delay Hitesh Goel, RP of
IA No. 1426/2025 Bhadreshwar Vidyuyt
For Exemption Pvt Ltd & 2 Ors.
IA No. 1427/2025



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
6. | Comp App (AT) (CH) Sree Dhanya Mr. AG Girish Kumar
(Ins) No. 507/2025 Constructions & Anr.
For Direction Vs
IA No. 1423/2025 Pankaj Srivastava
Delay in refiling Resolution
IA No. 1424/2025 Professional of Empee
] Sugars and Chemicals
(With defects) Limited & Anr.
7. | Comp App (AT) (CH) Indian Bank Ms. Varsha N
(Ins) No. 509/2025 Vs
For Stay AR Ramasubramania
IA No. 1431/2025 Raja, Liquidator
(With defects)
8. | Comp App (AT) (CH) No. | Ch. SV Gopalakrishna Mr. Raja Shekar Rao
111/2025 Shareholder and Salvaj
Delay in refiling Director of Sri Sai
IA No. 1262/2025 Venugopala Agro Farms
For Stay Pvt Ltd
IA No. 1263/2025 Vs
Venkata Satya Lakshmi
(With defects) Chelikani, Director of
Sri Sai Venugopala
Agro Farms Pvt Ltd &
Anr.
9. | Comp App (AT) (CH) No. | Ch. SV Gopalakrishna Mr. Raja Shekar Rao
112/2025 Shareholder and Salvaji
Delay in refiling Director of Sri Sai
IA No. 1264/2025 Sampath Vinayaka
For Stay Agro Farms Pvt Ltd
IA No. 1265/2025 Vs
Venkata Satya Lakshmi
Chelikani, Director of
(With defects) Sri Sai Sampath
Vinayaka Agro Farms
Pvt Ltd & Anr
For Orders
(Requests for adjournment in Item Nos. 10-12 will not be entertained)
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
10. | Comp App (AT) (CH) Nandamuri Mr. Avinash Krishnan Mr. Anirudh Krishnan
(Ins) No. 129/2022 Meenalatha, Erstwhile Ravi R1
For Exemption Director of Vantage
IA No. 307/2022 Spinners Pvt Ltd
For Stay Vs
IA No. 308/2022 The Cotton Corporation
of India Ltd & Anr
11. | Comp App (AT) (CH) Sathya Moorthy Sai Mr. Chandramouli Ms. Anusha Peri R1

(Ins) No. 134/2023
For Directions

IA No. 448/2023, 161,
999 & 1134/2024

For Exemption

IA No. 450/2023

To Vacate Stay

IA No. 816/2025

Prasad, Suspended
Director of Ozone
Projects Pvt Ltd
Vs
Shapoorji Pallonji and
Company Pvt Ltd & 3
Ors

WITH

Prabhakar

Ms. Elamathi- R2
Ms. Revathi
Manivannan- R3




12. | Comp App (AT) (CH) Kunnel Engineers & Mr. Jerin Asher Sojan Mr. SK Harinarayanan
(Ins) No. 197/2023 Contractors Pvt Ltd
Vs
Ozone Projects Pvt. Ltd
13. | Comp App (AT) (CH) No. | Galipoglu Hidromas Ms. Vandana Raheja Ms. Lily Francis
20/2024 India Manufacturing
For Stay Pvt. Ltd. & Anr.
IA No. 351/2024 Vs
Galipoglu Hidromas
Hidrolik Otomotive
Sanayi Ve Ticaret A.S.
14. | IA No. 274/2025 Ennes Capitals Pvt Ltd | Mr. Avinash Krishnan Mr. Rohan Aloor- R1
(For Additional Docs.) & 15 Ors Ravi Mr. TK Bhaskar
in Vs R2- R13
TA (AT) No. 48/2021 Hyderabad Securities & Mr. Y Suryanarayana
(Comp App (AT) No. Enterprises Ltd & 17 R14-R17
192/2019) Ors
For Stay
IA No. 986/2022
15. | IA No. 1195/2025 G. Subramaniam Mr. Praveen Purohit Mr. Ramaswamy
(For Intervention) Vs Meyyappan- R1
in Dr. SR Shriraam Mr. B Vijay- R2
Comp App (AT) (CH) Shekar, Liquidator of
(Ins) No. 334/2023 RLS Alloys Pvt Ltd & 3
For Stay Ors.
IA No. 1013/2023
Interim Injunction
IA No. 253/2024
16. | IA No. 1023/2025 P Venugopal, Mr.AG Sathyanarayana | Mr. Prithvi Raj JS

(To implead)
in

Comp App (AT) (CH) No.

22/2024

Shareholder of Sri Sai
Pardha Real Estates Pvt
Ltd

Vs

The Registrar of
Companies & 2 Ors

R2 R3

For Admission (After Notice)
(Requests for adjournment in Item Nos. 17-18 will not be entertained)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
17. | Comp App (AT) (CH) Kamma Srinivasa Rao, | Mr. HK Chaturvedi Shivakumar and
(Ins) No. 310/2023 Director of the Suresh- R1
For Stay Suspended Board of
IA No. 958/2023 & Directors of Corporate
722 /2024 Debtor, Trichy
For Exemption Thanjavur Expressways
IA No. 959 & 960/2023 | Limited
For Direction Vs
IA No. 1137/2025 IDBI Bank Ltd & Anr.
WITH
18. | Comp App (AT) (CH) Kamma Srinivasa Rao Mr. HK Chaturvedi Mrs. Sandhya Tadla,

(Ins) No. 95/2025

For Stay

IA No. 266/2025

For Exemption

IA No. 267 & 268 /2025

Suspended Director of
the Suspended Board
of Directors of
Corporate Debtor,
Trichy- Thanjavur
Expressways Ltd

Vs

Raghu Babu Gunturu,
RP, Trichy Thanjavur
Expressways Ltd &
Anr.

PCS- R1




19.

Comp App (AT) (CH) No.

112/ 2023
For Interim Relief
IA No. 1387/2023

Gireesh Sanghi

Vs

SKK Zippers Pvt Ltd &
10 Ors

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3- R5

Ms. Kopal Sharraf

R6- R8

Ms. Lakshana Viravalli
RO

20.

Comp App (AT) (CH) No.

118/2023
For Interim Relief
IA No. 1453/202

Gireesh Sanghi

Vs

Sanghi Poly Zips Pvt.
Ltd. & 10 Ors

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2 Mr.
Sharad Sanghi R3- R5
Ms. Kopal Sharraf R6-
R8

Ms. Lakshana Viravalli
- RO

21.

Comp App (AT) (CH) No.

119/2023
For Interim relief
IA No. 1454/2023

Gireesh Sanghi

Vs

Sanghi Filaments Pvt
Ltd & 10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2 Mr.
Sharad Sanghi R3- R5
Ms. Kopal Sharraf R6-
R8

Ms. Lakshana Viravalli
- RO

22.

Comp App (AT) (CH) No.

02/2024
For Interim Relief
IA No. 50/2024

Gireesh Sanghi

Vs

Fancy Zippers Pvt. Ltd.
& 10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2 Mr.
Sharad Sanghi R3- R5
Ms. Kopal Sharraf R6-
R8

Ms. Lakshana Viravalli
- RO

23.

Comp App (AT) (CH) No.

58/2024
For Direction
IA No. 865/2024

Gireesh Sanghi

Vs

Balaji Zippers Pvt Ltd &
10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2 Mr.
Sharad Sanghi R3- R5
Ms. Kopal Sharraf R6-
R8

Ms. Lakshana Viravalli
- RO

24.

Comp App (AT) (CH) No.

59/2024
For Direction
IA No. 868/2024

Gireesh Sanghi

Vs

Maruthi Fasteners Pvt
Ltd & 10 Ors

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2 Mr.
Sharad Sanghi R3- R5
Ms. Kopal Sharraf R6-
R8

Ms. Lakshana Viravalli
- R9

25.

Comp App (AT) (CH) No.

02/2025
For Direction
IA No. 25/2025

Gireesh Sanghi

Vs

Alpha Zippers Pvt. Ltd.
& 10 Ors.

WITH

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3-R5

Ms. Kopal Sharraf
R6- R8




26. | Comp App (AT) (CH) No. | Gireesh Sanghi Mr. Yogesh Jagia Mr. K Gowtham
03/2025 Vs Kumar- R1
For Direction Sanghi Threads Pvt Ltd Mr. Sriram
IA No. 30/2025 & 10 Ors. Venkatavaradan R2
Mr. Sharad Sanghi
WITH R3-R5
Ms. Kopal Sharraf
R6- R8
27. | Comp App (AT) (CH) No. | Gireesh Sanghi Mr. Yogesh Jagia Mr. K Gowtham

04/2025
Interim Relief
IA No. 34/2025
For Exemption
IA No. 37/2025

Vs
Sanghi Synthetics Pvt
Ltd & 10 Ors.

WITH

Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi R3-
R5

Ms. Kopal Sharraf R6-
R8

28.

Comp App (AT) (CH) No.

05/2025

For Interim Relief
IA No. 39/2025
For Exemption

IA No. 42/2025

Gireesh Sanghi
Vs
SZF Pvt Ltd & 10 Ors

Mr. Yogesh Jagia

Mr. K Gowtham
Kumar- R1

Mr. Sriram
Venkatavaradan R2
Mr. Sharad Sanghi
R3-R5

Ms. Kopal Sharraf
R6- R8

29. | Comp App (AT) (CH) Jain Irrigation Systems | Mr. BSV Prakash S Ramasubramaniam
(Ins) No. 290/2023 Ltd. Kumar & Associates
Vs
EID Parry (India) Ltd.
30. | Comp App (AT) (CH) No. | The Assistant Mr. P Raj Kumar Mr. Anant Merathia- R1

15/2024
For Stay
IA No. 241/2024

Commissioner of GST
and Central Excise,
Cuddalore

Vs

A Anurag Goel,
Liquidator of Shree
Ambika Sugars Ltd. &
Anr.

Jhabakh

Mr. Avinash Krishnan
Ravi- R2

31. | Comp App (AT) (CH) ICICI Bank Ltd. Shivakumar & Suresh Mr. CV Shailendran
(Ins) No. 77/2024 Vs
Compar Estates and
Agencies Pvt Ltd
32. | Comp App (AT) (CH) Rythm Jain Mr. Ankur Goel Mr. VV Sivakumar
(Ins) No. 166/2024 Vs

For Exemption
IA No. 440/2024

Atlantic Spinning and

Weaving Mills Ltd.

Rep by its Liquidator,

Sujata Chattopadhyay
WITH

33.

Comp App (AT) (CH)
(Ins) No. 177/2024
For Exemption

IA No. 484 /2024

Rythm Jain

Vs

Atlantic Spinning &

Weaving Mills Ltd.

Rep by its Liquidator

Sujatha Chattopadhyay
WITH

Mr. Ankur Goel

Mr. VV Sivakumar

34.

Comp App AT) (CH)
(Ins) No. 199/2024

Atlantic Spinning and
Weaving Mills Ltd
Rep. by its Liquidator
Sujata Chattopadhyay
Vs
Somil K. Ne. Gandhi
Proprietor, Sir Cloth
Manufacturer Co &
3 Ors.

WITH

Mr. VV Sivakumar

Mr. Ankur Goel R1




35.

Comp App (AT) (CH)
(Ins) No. 252/2024

Atlantic Spinning and

Weaving Mills Ltd.

Rep by its Liquidator,

Sujata Chattopadhyay

Vs

Rythm Jain & 2 Ors
WITH

Mr. VV Sivakumar

36.

Comp App (AT) (CH)
(Ins) No. 466/2024
For Exemption

IA No. 1271/2024

Sansar Investment &

Finance Company Pvt

Ltd

Vs

Atlantic Spinning and

Weaving Mills Ltd

Through its Liquidator,

Sujata Chattopadhyay
WITH

Mr. Ankur Goel

Mr. VV Sivakumar

37.

Comp App (AT) (CH)
(Ins) No. 103/2025

For Exemption

IA No. 283 & 284 /2025
For Stay

IA No. 285/2025

Sansar Investment &
Finance Company Pvt
Ltd
Vs
Atlantic Spinning &
Weaving Mills Ltd.
Through its Liquidator
Sujata Chattopadhyay
& 2 Ors.

WITH

Mr. Ankur Goel

Mr. VV Sivakumar- R1

38.

Comp App (AT) (CH)
(Ins) No. 104/2025

For Exemption

IA No. 286 & 289/2025
For Stay

IA No. 287/2025

For Additional docs

IA No. 288/2025

Rythm Jain & Anr.
Vs

Atlantic Spinning and
Weaving Mills Ltd & 2
Ors

Mr. Ankur Goel

Mr. VV Sivakumar- R1

39. | Comp App (AT) (CH) Union Bank of India Mr. VVSN Raju Mr. Rahul Balaji- R12
(Ins) No. 308/2024 Vs Mr. Roshan Atiq
P Venkateswara Rao &
14 Ors
WITH
40. | Comp App (AT) (CH) P Venkateswara Rao & | Mr. Vikram Hegde Mr. VVSN Raju R1

(Ins) No. 349/2024
For Stay
IA No. 956/2024

4 Ors.

Vs

Union Bank of India &
10 Ors

41.

Comp App (AT) (CH)
(Ins) No. 324/2024
For Stay

IA No. 875/2024
For Exemption

IA No. 876/2024

Korba Power Ltd.

Vs

Water Resources Dept,
Chattisgarh

Mr. Ramakant Rai

Mr. Sai Srujan Tayi

42.

Comp App (AT) (CH)
(Ins) No. 408/2024
For Stay

IA No. 1113/2024
For Additional docs
IA No. 1114/2024

Ch. VN Raghurama
Gupta, Shareholder,
Promoter and
Suspended Director of
Ceasan Glass Pvt Ltd
Vs

Ceasan Glass Pvt Ltd &
2 Ors

Dr. SV Rama Krishna

Mr. VVSN Raju- R2




43.

Comp App (AT) (CH)
(Ins) No. 447/2024
For Stay

IA No. 1224 &
1226/2024

To dispense with

IA No. 1225/2024
To Vacate Stay

IA No. 482/2025

S Arun,

Suspended Director of
Sargam Metals Pvt Ltd
Vs

Neeraj Agarwal,
Proprietor of Ambal
Agencies & Anr

Mr. Anirudh A Sriram

Ms. Sakshi Jain- R1
Mr. Varun Srinivasan
R2

44,

Comp App (AT) (CH)
(Ins) No. 461/2024
For Stay

IA No. 1259/2024

Anurag Kumar Sinha
Erstwhile RP of the
Corporate Debtor

Vs

PPS Enviro Power Pvt
Ltd, Rep by its
Liquidator, K. Vatsa
Kumar & 3 Ors

Mr. Vikram P Jain

Mr. B Dhanaraj- R1
Mr. M Machar Rao- R4

45, | Contempt Case (AT) No. | Tubos de Acero de Mr. Arun Karthik
03/2025 Mexico, SA Mohan
in Vs
Comp App (AT) No. Oil Country Tubular
317/2017 Ltd & 2 Ors
46. | Comp App (AT) (CH) No. | Big Bang Boom Mr. R Sivaraman Mr. BV Satish Kumar,
10/2025 Solutions Pvt Ltd PCS- R1 R2
To dispense with Vs
IA No. 137/2025 Centauri Composites
Pvt Ltd & Anr.
47. | Comp App (AT) (CH) No. | D M Shobha Mr. AS Vishwajith Ms. Anjana CH- R1
97/2025 Director of Chord Road

For Stay
IA No. 1055/2025
For Exemption

Hospital Pvt Ltd & Anr.
Vs
Prakash Deo

IA No. 1056 & Director of Chord Road
1057/2025 Hospital Pvt Ltd & Anr.
WITH
48. | Comp App (AT) (CH) No. | D M Shobha Mr. AS Vishwajith Ms. Anjana CH- R1
98/2025 Director of Chord Road
For Exemption Hospital Pvt Ltd & Anr.
IA No. 1058 & Vs
1060/2025 Prakash Deo
For Stay Director of Chord Road
IA No. 1059/2025 Hospital Pvt Ltd & Anr.
49. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh Mr. R Ashwanth
(Ins) No. 129/2025 SAMB, Chennai
Vs
NK Pothiraaj
50. | Comp App (AT) (CH) MS Laxman Rao Mr. Raja Shekar Rao
(Ins) No. 397/2025 Vs Salvaji
For Stay IFCI Limited
IA No. 1156/2025
51. | Comp App (AT) (CH) Sivachaitanya Saikam Mr.R Bharadwaja Rama

(Ins) No. 425/2025
For Exemption
IA No. 1209/2025

Vs
HDFC Bank Ltd& 3 Ors

Subramaniam




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
52. | Comp App (AT) (CH) Sudershan Kumar Ms. V Gangabai Mr. Smaran Shetty
No. 37/2021 Manchanda & 2 Ors. R1 R2 R4 R6
IA No. 489/2021 Vs Mr. Pradeep Nayak RS
SM Kannappa
Automobiles Pvt Ltd &
5 Ors
53. | Comp App (AT) (CH) Telangana State Trade | Mr. Abhishek Mr. Avinash Krishnan
(Ins) No. 153/2022 Promotion Corporation | Jenasenan Ravi- R1
For Stay Ltd. Mr. T Sai Krishnan R2
IA No. 358/2022 Vs Mr. P Soma Shekar
For Exemption AP Gems & Jewellery Reddy- R3
IA No. 359/2022 Park Pvt Ltd & 2 Ors
54. | Comp App (AT) (CH) Employees State Mr. SP Srinivasan Mr. Avinash Krishnan
(Ins) No. 410/2022 Insurance Corporation Ravi- R1 R3
For Stay Vs Mr. NP Vijaykumar R2
IA No. 1005/2022 Sri Lakshmi Srinivasa
Leave to file Jute Mills Pvt Ltd & 2
IA No. 1060/2022 Ors
55. | Comp App (AT) (CH) Nerella Hemanth Nagar | Mr. TK Bhaskar Mr. Anirudh Suresh-R1
(Ins) No. 32/2023 Kumar,
For Stay Suspended Director
IA No. 120/2023 Vs
Pattabi Enterprises
WITH
56. | Comp App (AT) (CH) Hemanth Naga Kumar | Mr. Varun Srinivasan Mr. Bendi Raviteja R1
(Ins) No. 276/2024 Nerella, Suspended Mr. B Dhanaraj- R2
For Stay Director Mr. Avinash Krishnan
IA No. 733/2024 Vs Ravi- R3
Rajesh Chillale, RP of
Corporate Debtor & 2
Ors
WITH
57. | Comp App (AT) (CH) Hemanth Naga Kumar | Mr. Varun Srinivasan Mr. Bendi Raviteja R1
(Ins) No. 277/2024 Nerella, Suspended Mr. B Dhanaraj- R2
For Stay Director Mr. Avinash Krishnan
IA No. 734 /2024 Vs Ravi- R3
Rajesh Chillale, RP of
Corporate Debtor & 2
Ors
58. | Comp App (AT) (CH) VV Raghupathi Rao Mr. TVL Narasimha Mr. T Ravichandran R1
(Ins) No. 44 /2023 Vs Rao
For Stay Bank of Maharashtra,
IA No. 158/2023 SAMB & Anr
59. | Comp App (AT) (CH) IFCI Ltd. Mr. B Giridhar Mr. Thriyambak J
(Ins) No. 65/2023 Vs Kannan
For Stay IVRCL Indore Gujarat
IA No. 239/2023 Tollways Ltd.
60. | Comp App (AT) (CH) Enforcement Mr. Zoheb Hossain Mr. P Soma Shekar

(Ins) No. 294/2023

Directorate, Mumbai
Zonal Office-1

Vs

Dr. KV Srinivas, RP of
AP Gems & Jewellery
Park Pvt Ltd & 3 Ors.

Reddy- R2

Mr. Polkampally Pavan
Kumar Rao R3

Mr. Abhishek
Jenasenan- R4




02.00 PM

Note: After the matters listed at 02.00 pm, the regular Cause list will continue.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
61. | Comp App (AT) (CH) Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Yogesh Jagia

No. 52/2024 Vs R1- R3, R5-R7
For Direction Sanghi SEZ Pvt Ltd & Mr. Sriram
IA No. 794 /2024 13 Ors Venkatavaradan- R4
For Additional Docs Mr. Sharad Sanghi R13
IA No. 1160, 1211 & R14
1393/2025

INSTRUCTIONS FOR SMOOTH VC HEARINGS
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2.
3.
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Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https:/nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)
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